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"oa of the exlstio. ra te of royalty is 
under consideration and a decision will 
be takeD 'as soon as possible. 

Setting up of Regional Office of ONGC 
in Andhra Pradesh 

494. SHRI V. SOBHANADREES-
W ARA RAO: Will the Minister of 
PETROLEUM be pleased to state: 

(a) the conclusion drawn after 
conducting offshore drilling operations 
by Oil and Natural Gas Commission 
extansively in the coastal Andhra 
Districts; 

(b) whether a tallt force has been 
set up by ONGC to go into the details 
regarding utilisation of natural gas; 

(c) if so, the detaiJs of its recom. 
mendations; and 

(d) whether GJvernmcnt propose 
to set up a Regional Office of ONGC 
in Andhra p'radesh to expedite the 
drilling opera tions with utmost 
efficiency? 

THE MINISTER OF STATE OF 
THB MINISTRY OF PETROLEUM 
(SHRI NAWAL KISHORE SHARMA: 
(a) Gas has been discovered in 
onshore areas and oil and gas in 
offshore areas in deep waters. The basin 
is considered prospective but commer-
cial quantities of hydrocarbons are yet 
to be established. 

(b) aDd (c): Yes, Sir. The task 
force has recommended th.ll various 
fractions of natural gas be used for 
production of fertilizers, petro-chemi. 
cals and liquid petroleum gas. 

(d) The existing office at Rajah-
mundry has been controlling the 
onshore operations in Krishna-Godavari • 
Buin since July. 1977. It is proposl."'C! 
to be strengthened further. An offshore 
lupply base has beeD set up at 
Viaakbapatoam port and a helicopter 
baH at V ija,awada airpor t • 

S.T~D •• TeJex aad Auto-Exchange 
Facilities In Dlda" K..roafaka 

495. SHRI NARSINOHRAO 
SURY A WANSHI : Will the Minister 

~of COMMUNICATIONS be pJeased to 
state: 

(a) whether STD, Telex and Auto .. 
exchange facilities are scanty in Bidar; 
Karnataka; 

(b) whether Government are pro .. 
posing for their expansion; and 

(c) jf 80, the time by which these 
will be expanded ? 

THE MINISTER OF STATB OF 
THE MINISTRY OF COMMUNICA. 
TIONS (SHRI RAM NIWAS 
MIRDHA) : (a) At present an auto-
matic exchange of 600 lines is working 
at Bidar with a waiting list of 208 lines 
However, STD and Telex facilities are 
not availabJe at Bidar. 

(b) Yes, Sir. 

(c) Auto Exchange : 

Present capacity of 600 lincs of 
auto excbaoge is plauned to be expanded 
progressively during the 7th plan 
period. 

S.T.D. : Bidar is likely to be provided 
with STD facilities during tho 7th plan 
period 8fter the roliabJe transmission 
medium linkins Bidar with Hyderabad 
is commissioned. 

Telex : A 20 line telex exchange 
bas beon planned for Bidar daring tbe 
7th plan period. 

Party POSition in tbe Lok Sabba and 
State Awsemblles 'etc. 

iii. DR. A. K. PATEL: Will the 
Minister of LAW AND JUSTICB be 
pleased to state: 
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(I) party-wile position in Lot Sabba 
and various States and Union Territorios 
Assemblies as at present and 18 before 
tbe latoat elections; how docs each 
party'. strengtb compare tben and now; 

(b) bow manY such CODltituencie. 
were 10lt by each party in these elec-
tions as were WOD by tbem in tho pre-
vious eloctions; and 

(c) bow do the figures of (b) com-
pare with those obtained in previous 
three elections a8 related to each party ? 

THB MINISTBR OF STATE IN 
THE MINISTRY OF LAW AND 
JUSTICE (SHRI H. R. BHARDWAJ) : 
(a) to (0) : !oFormatioD regarding party-

wise position for tbe Vtb, Vltb, VJltb. 
and VlIth Lok Sabba as compileCI by 
the Election Commits ion is io tho 
attached statement Similar informa· 
tion for State Assemblies is not yet 
available since the elections to state 
Assemblies and Union territories were 
concluded only recently. This infor-
mation will be collected and laid on 
the Table of the Hoase. 

In view of the changes which have 
taken place in political parties from 
tillle to time (whether by way of split, 
merger or otherwise), it is not feasible 
to make any compar ison of the type 
indicated in parts (b) and (c) of the 
question without the risk (in the case of 
most of the parties) of the conclusions 
being merely express ion of opiuions. 

Statement 

Statement showing seats secured by different polilieal parties at the General 
Electian8 to the House al the People held In 1971. 1977, 1980 and 1984. 

~--- .. _-- --------
Name of Party 1911 1977 1980 198$ 

1 2 3 4 5 

NATIONAL PARTIES: 

1. Indian N ationa} Coogress 352 154 403 

2. Indian National Conaress (I) 353 

3. Bharti,a Lok Dal 295 

4. J anata Party 31 10 
5. laData Party (Secular) 41 

6. BbarUya Janata Party 2 

'I. Lot Dal , 
8. Indian Conaroal(SocialaUlt) 4 

9. Iudian National Coolroal 16 3 
(Oraaniaatioo) 

10. SwataDtra Party 8 
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1 2 3 

11. Bbartiya Jan Sangb 22 -
13. Samyukta Socialist Party 

13. Praja Socialist Party 3 

1 4. CO'DmuDiat Party of India 23 'I It f 
J5. Communist Party of India (M) 2S 22 36 22 
16. Indiao Nati"oal Congress (U) 13 

TOTAL 4.51 481 485 450 

Name of Party 1971 1977 1980 1985 

STAFF AFFAIRS: 

All Party Hill Leaders' Conference 1 

BangIa Congress 1 

Bhartiya Kranti Da. 1 -
Anna Dravida MUDnctra Kazhagam 19 2 12 

Dravida MUDnetra Kazbagam 23 1 16 2 

Kerala Congress 3 2 1 

Kerala Coogress (J) 2 
United Front of Nasatand 1 

R.evolutionary Socialist Party 3 4 4 3 

Shiromaoi Atali Dal 1 9 -
United GOaDl (Sequeira Group) 1 -
Forward Block 2 3 3 2 

Muslim Lcaaue 2 2 2 2 

Vilhal Haryana Party 1 -- -
Jammu It Kashmir National 
Cooforcoce 2 3 



1 2 3 4 , 
PeasaDt and Worker's Party 5 1 

United Democratic Front - 1 - ---

Maharashtrawadi Oomaotak Party 1 1 

, Sikldm JaData Parisbad 4 

Teluau Deaam ~O 

lodiao CODar eSI (J) 1 
--,---- ---- ,., .... ____ o ... _ .... __ ........... ___ • ___ ~_,~_ .... ~ _ .. _~_'_,,- ....... 

".,~--

TOTAL 40 49 34 58 

()ther Parties 13 3 1 

Independents 14 9 9 5 

OR.AND TOTAL 518 542 529* 513** 

c~~:-'!':"'~~ ..... - .. 
NOTBS: *In 1980, election from 12 Parliamentary constituencies of Allam 

could not be held as in ono;parliamentary constituency viz. 3.AutoDO" 
mous District (ST) sufficient staff was Dot available to conduct the 
election due to no"cooperation of Govt. employees whereas in 11 
parliamentry cODstituencies no nominatioDs were filed. In addition io 
l-Sbillong parliamentary constituency in Meahalaya election could dot 
be held as all the validity nominated candidates withdrew tbeir candi .. 
datures. 

**10 1984, eleotioo for 14 parliamentary constituencies in Assam aDd 
13 parliameDtary constituencies in Punjab were not held wbile tbe dates 
of poll in Mandi parliamontary constituency (Himachal Pradesb) and 
Ladakb parliamentry constituency (Jammu & Kasbmir) have been post-
poned to 2S.S.8S and l4.4.85 respectively. 

OpeaJag of More Te1flrapb Oflkes In 
BaDgalore 

491. SHRI V. S.· KRISHAN 
IYBR : Will the Minister of COM· 
MUNICATIONS be pleated to state: 

(a) tbe Dumbor of tc)clraph offices 
in exl,tence at present . in Bang.lore 
Cit,; aM' 

(b) whether OovernmeDt propose to 
open some morc to 1 ograph offices in 
Bangaloro, especially in neweatension 
areas like Jeevan Dh ima Naaar, J, p. 
NagarM Banashankari, etc. ? 

THE MINISTER OF STATB OF 
THE MINISTRY OF COMMUNI. 
CATIONS <SHR.I RAM NlWAS 
MIRDHA); (a) The Dumbor of Co)o-


